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OPEN CQURT

CENTHRAL ADMINISTRATIVE TRIBUNAL, ALLAHABAD BENGH
ALLAHABAD,

Dated: Allahabad, the 2nd day of August, 2001
Coram: Hon'ble Mr. s, Dayal, A.M,

Hon'ble Mr, Rafiq Uddin, J.M.

- ———
—

QRIGINAL APPLICATION No. 93 OF 1999

AO N' Yadag’
\ of late Spi
Y/ O Mviiwaw & ur;l__,i“ﬁ L{Eﬁi I}g’adav,

Durga Milan Chowk, Gorakhpur,
presently working as Senior

Comme rcial Manager (Claim Prevention),
North Eastern Railway, Gorakhpur.

et an p i cant
By Adqvocate: Syi S.K. On

Versus

1, Union of India, through General Manager,

North Eastern Railway, Gorakhpur.

2. Chief Personnel Officer,
N, E. Railway, Gorakhpur.
3. Sri Sonne Lal,
son of not known,
working as Assistant Cammercial Manager,
North Eastern Railway,

Lycknow,

4, Sri J.P. Singh,

son of not known, working as

Assistant Commercial Manager (Ticket Checking),

N. E. Railway, Gorakhpur,

« » « o« « Respondents

By Aqvocate: Sri A K. Gaur
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SOFREDFEFRE ( Dréi )
(By Hor'ble Mr, S, Dayal, A1)

This application _has been filed for
setting aside the order date

St January, 1999

ts not to revert
the applicant from the post of SeNior annercial

Manager (Claim Prevention), North EﬂStern Railway,
Gorakhpt+ (in senior scale) to the post of Assistant :
Cor#ercial Manager, N.E, Railway, Gorakhpur (Group 'B!
*vi_ce).
2% The applicant has claimed that he was
selected in the panel declared on Sth Janﬁary,li)ag

r"'-...

in Group 'B' category, The paﬁel was subsequently
modified on 23rd October, 1989 and the applicant's
nane was at Sl.No.lO0. The panel was further modified |
on llth October, 1993 and the name of Syi J.P.3ingh, S —
Re spondent No.4, who was earlier at Sl.No.ll, was
placed at Sl.No.4, The applicant moved a r1ép-resen-

tation, claiming that Sri J.P., Singh was junior

to the applicant, as the applicant was appointed '
as Senior Commercial Inspector on 22nd Decemnber, 1979,
while Spi J.P. Singh was appointéd on 3lst March, 1980,
It is also claimed that in the lisf of el'igiblé
candidates, ReSpondent no. 4 was shown as junior

- ot A

Aan J

appeal against order dated :30.3.95; The appl:i.cant

to the applicant, The applicant had

claimed that based on his: perfomance, the Depar't-
mental Promotion Committee had reccmmended his

name and he was promoted to senior 'S cale. on ad hoc i ¥ -
basis on 30.5.97 and has been hnld'ir;g the .-post' P ? ,?

4

wersmce his promotion. ' e

Contd. 3
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/’ Sri J.P. Singhw as considered but was facing

3 We have heard the arguments of Sri S.K.
Pandey, brief holder of Spi S.K. 'Cln. for the
applicant and Sri A.K.Gaur for the Respondents.

4, The learned counsel for the respondents

.2- <uaced fHQELééiber Board's letter No. E(GP 85/1/7
dated “9:56 list of eligible candidates was

pu Ltished on the basis of seniority of candidates
4n the scale of Rs.2375- 3500/- and in this scale,

e

Sri Jorraangh Was senior o tﬁe appIicun;”*““_‘f’L,
kL :
Asen*urutg)Wrutten eéxanination

on'the basis of

was held on 11.9.88 and 18,9.88, Subsequently, -
however, Board by their letter dated 22.12, 88
decided that selection against 75% of vacancies

in Group 'B' would be done on the basis of Senjiority

in the grade of As.2000- 3200/~, in Which Spi J.p —

Singh was junior to the appllcan‘b. The Respondents
oA A- '

consideringithe letter of the Board dated 22,12, 88,
1

WG was received after the Notification was

issued for selection to the grade of Rs. 2375-3500/ -

on EoT .7, 98, final ised the selection on the basis

of instructions contained in the notification,

Therefore, the panel of A C.Ms dated 11, 10,93
had been revised and Seniority of Sri J. P. Singh
was fixed above six pPersons, who are senior to
>ri AN. Yadav. In the DPC held on 16.4.97 to

consider the suitability of Group J:0 of ficers

of TTCD for ad hoe promotion to senior scale,

maj or penalty and, therefore, recanmendatlons

régarding Syi J,P. Singh were kept in a sealed couer.
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._\\by the Departmental Prcmotio

After his €xoneration, Sri J,p, Singh was required

t0 be pramoted, as per Board's letter dated 21. 1.93.
Sri Sonne Lal, ReSpondent No, 3, - Who ygs belong»-tﬂo

Scheduled Tribe community was also ‘Considered

Sl

n Committee held on

as Sri Sonne Lal who.belongs to Scheduled l.Lj.l‘
the applicant had to be reverted. Since the applicant
was adjudged junior to Sri Sonne_ Lal, Respondent No.3
and Sri J.P. Singh, ReSpondent No.4, the order
reverting him cannot be faulted and the application
is found lacking in merits and hence dismissad.

I‘here shall be no order as to costs.
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RAFIQ UDDIN) (S. DAYAL)
MEMBER (J) MBVMBER( A)
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